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Institutional Arrangement for

Sick Units

8534. SHRI GEORGE FERNANDES;
Will the PRI INISTER be ploaseg to
state: ’

(a) whetherthe Government propc:ta to
establish any institutional arrangement for
nursing sick units by involving trade unions,
Industry and non-Govemment Organisations;

(b) if s0, the detalils theraof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (PROF. P.J.
KURIEN): {(a) to {c). The existing policy
towards revival of sick industrial units envis-
ages an Integrated approach onthe part of
all parties concerned, viz., promoters, la-
bour, state/central Govemment, banks and
financial institutions to provide reliefs/con-
cesslons and needbased working capital as
alsofreshtermioansior revival of potentially
viagle unts.

HUDCO Projects In Delhi

8535. SHRIMATI SUNDHARA
il the Minister of URBAN DEVEL-
PMENT be pleased to state:

(a)the number of HUDCO projects under
tconstruction in Delhi;

(b) whether all of these_projects have
been approved by the Board of Directors;

(c) if so, the detalls thereof; and

{(d) ¥ not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT

(SHRIM. ARUNACHALAM): (a) The follow-
ing projects entrusted by Government are
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under construction by HUDCO in Delhl:-

() Community Centre and general pool
residentialquarters at Pinjrapole near
Andrews Canj.

(i) Office wd Commurcial buildings at
Plot Nos. 14, 25 & 26 at BhikajiGama
Place.

(b)to (d). Information is being collected
and will be laid on the Table of the Sabha.

[Tmnjatmn]
.~ Indlusion of MINkIn General Pool

536. SHRI MOHAMMADR ALIASHRAF
FATMI: Will the Minister of URBAN DEVEL -

{ OPMENT be pleased to state:
N }

(a) whetherthe Government proposeto
place the employes of Mahanagar Tele-
phone Nigam Ltd. in the General pool of
Bl ectorate of Estales as these employees
are also covered under the rules of Central
Government;

(b) i so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRIM. ARUNACHALAM): (2)to(c). There
Is no proposal with Government to place the
employees of the Mahanagar Telephone
Nigam Limited in the general pool for allot-
ment of accommaodation. Underthe Govem-
ment policy, only such Government officers
are eligible for allotment of general pool
accommodation who are part and parcel of
the Secretariat of a Ministry or an attached/
sub-ordinate office and whose employees
are paid from the Consolidated Fund of
India. As suchthe employees of public Sector
Under-takings like MTNL are not eligible
from general pool accommodation. More-





